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highly potential source of hydrocarbons; and

(b)ifso, the steps taken/proposedto be taken

" tohamessthe source?

THE MINISTER OF STATE OF THE
MINISTRY OF PERTOLEUMAND NATURAL
GAS (CAPT.SATISHKUMAR SHARMA): (a)
and (b) Certain areas of Bark Valley have been
considered to be of good potential source of
hydrocarbons. Oil has been discovered at
BadarpurandHilerafields ;andgas at Adamtilla
and Banaskandi fields. One block has been
ofteredforexploration to private companies in
the 5th Round of bidding.

Inthe Eighth Planitis proposedto carry out
51,300 m. of exploratory drilling in Cachar
(includingpartof Meghalaya)

Aids control

6398. DR. AMRIT LALKALIDAS PATEL:
DR.LAXMINARAYAN PANDEYA:

Willthe Minister of HEALTH AND FAMILY
WELFARE be pleasedtostate:

{a) whether the attention of the Govemment
has been drawn to the news-item captionad
“Test Plantsforanti-AlDS properties” appearing
inthe Statesmandated January 10, 1993;

(b) if so, the reaction of the Governmnet
theeto?

(c) whether any of these seven plants is
already knownto stimulate the immune system;

(d)if so, the details thereof;

(e) whether China and Japan have already
started chinical trials of their medical plants for
anti-AlDS medicines; and

(f)if so, the detaiis thereof?

THE MINISTEROF HEALTHAND FAMILY
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WELFARE (SHRIB. SHANKARANAND): (a)
Yes, Sir. )

(b)Some Indian laboratories are investigating
Indian medicinal plants for anti-AIDS activity.

(c) and (d) Anti-AIDS properties has been
reportedinalarge number of plants belongingto
the family of Cucurbitaceae. Some of them are
commonly usedvegetables such as Momordica
Charantia (Kerals); Luffaacotanquala and Luffa
cylindrica (Tori) and also Andrographis
panculate(Xalmegh).

(e)and (f) Noinformationis available onthe
clinical trials on medicinal plants for AIDS in
ChinaandJapan.

{Transiation}
Facilities ToHandicapped
6399. SHRIRATILAL VARMA:
SHRI RAJENDRA KUMAR
SHARMA:

SHR! SHIVRAJ
CHAUHAN:

SINGH

WilltheMinister of WELFARE be pleasedto
state:

(a) whether some instances of misuse of the
facilities being provided to the handicapped
persons inthe country have come to the notice
of the Govemment;

(b) if so, whether any inquiry has been
conductedinthisregard;

(c)if so, the outcome thereof;

(d)thestepstaken/proposedtobetakenbythe
Govemmentto ensure that the facilities meant
for handicapped persons are made available
onlytothem and are not misused?

(e)whetherthe World Bankhave alsoprovided





